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Dhari Solar Park Pvt. Limited & Ors. ...RESPONDENT
INDEX
Sr. No. | Particulars Page No.
1 Reply by way of affidavit on behalf
of Respondent No. 2- Deputy
Conservator of Forests, pursuant to
Order dated 03.02.2025 &
02.04.2025 passed by this Hon’ble
Tribunal
2 ANNEXURE R-1: Notice dated
17.02.2024
3 ANNEXURE R-2: Report dated
22.02.2024
4 ANNEXURE R-3: Notice dated
23.02.2024
5 ANNEXURE R-4: Demand letter
dated 22.05.2024
6 ANNEXURE R-5: Letter dated
16.08.2024
7 Proof of Service

DATE:
PLACE:

Parth H. Bhatt,
Advocate for Respondent No. 2



615

BEFORE THE HONOURABLE NATIONAL GREEN
TRIBUNAL
WESTERN ZONE BENCH, PUNE
Original Application No.213 of 2024 [WZ]

Mr. Raghuvir Sinh Hathibhai Jebalia
11B, Chandan, Neels Greenwoods, Neels City Astral, University road,
VTC, Rajkot Gujarat-360005.
...Applicant
VERSUS

1. Dhari Solar Park Pvt. Limited, 602, Western Edge-I Off. Western
Express Highway Borivali [East], Mumbai, Maharashtra-400066.

2. Deputy Conservator of Forests, Gir West Division, Sardarbaug,
Junagadh

3. The Collector, Jilla Seva Sadan, Rajmahal Campus, Amreli.

...Respondents

REPLY BY WAY OF AFFIDAVIT ON BEHALF OF RESPONDENT NO.
2- DEPUTY CONSERVATOR OF FORESTS, GIR (WEST),
PURSUANT TO ORDERS DATED 03.02.2025 & 02.04.2025 PASSED BY
THIS HON’BLE TRIBUNAL

I, Chandgude Chirag Macchindra, son of Chandgude Macchindra
Haribhau, aged about 30 years, serving as Assistant Conservator of Forests
(ACF), Visavadar, and being the authorized signatory of Respondent No. 2 —

Deputy Conservator of Forests, Gir (West) Division, Junagadh, do hereby

solemnly affirm and state as under in response to the captioned Original

Alpiication No. 213 of 2024:

1 I'state and submit that I am the Assistant Conservator of Forests (ACF),

<" Visavadar. I am competent and authorized to represent and submit the

N
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present Affidavit-in-Reply on behalf of Respondent No. 2, the Deputy
Conservator of Forest, Gir (West) Division, Junagadh.

2. I further state and submit that I am familiar with the facts of the case to
the extent they pertain to the correspondence made from the office of
Respondent No. 2 and therefore, submit that Respondent No. 2 has acted
in compliance with all the applicable laws and statutory responsibilities
while rendering their obligations.

3. I further submit that the Gir Forest and its surrounding areas, including
the Eco-sensitive Zones, are managed by different Forest Divisions,
namely: Gir (West) Division Junagadh, Gir (East) Division Dhari, and
Junagadh Forest Division.

4. Tt is submitted that the solar power plant established by Respondent No.
1 is sitvated at Survey No. 342 paiki 12, 342 paiki 4/2, 342 paiki 7/2, 342
paiki 8/2 and 360 paiki 2 of Village: Monvel, Taluka: Dhari, Distt.:
Amreli, which falls under the jurisdiction of the Deputy Conservator of
Forests, Gir (East) Dhari. However, few electric transmission
cables/lines out of all the transmission cables and|towers passes through
the division managed by the office of Respondent No. 2. Therefore,
Respondent No. 2 has the jurisdiction for the transmission cables
of this project falling within Respondent No. 2’s territory.

5. It is submitted that on 03.11.2023, M/s. Gaupalak Environment, Wildlife
and Marine Life Conservation Trust of Village Sarambhada, Chalala

1\ é,;r\ Taluka and Distt: Amreli, Gujarat, filed a complaint before the Gujarat
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W.GH AN \ human Rights Commission, Gandhinagar against the erection and
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6. Thereafter, the Hon’ble Commission was pleased to issue notice to
Respondent No. 2 and 3 for submitting a report on 17.02.2024. I say and
submit that upon the receipt of the said notice, the higher authority of the
office of Respondent No. 2 has immediately directed the undersigned to
visit the site and inspect whether the project was carried out in
accordance with the conditions stipulated as per the approval granted. A
copy of the notice dated 17.02.2024 is herewith marked and annexed as

Annexure R-1.

7. Tt is submitted that subsequently, the office of Respondent No. 2 handed
over the investigation to Range Forest Officer, Visavadar Range under
this concerned division. The Range Forest Officer, Visavadar, after
visiting the site, submitted a report. In their report, the Range Forest
Officer clearly mentioned that Respondent No. 1 has erected an overhead
11/66 K. V. electric tower instead of laying underground line as per the
condition of the approval granted by the competent authority in
accordance to revised project plan. A Copy of report dated 22.02.2024,

is herewith marked and annexed as Annexure R-2.

8. I say and submit that upon directions from the office of Respondent No.
2, the Range Forest Officer, Visavadar, vide letter No. C/JMN/390-91.
dated 23.02.2024, issued a notice to Respondent No.l to submit all

/ﬁ'/’?ﬁ\ relevant papers/documents showing the approval and allowance granted
AR,

v 4 "‘ﬁ%@if -~ 4’!33
/ /]/ \\ ‘fo Respondent No. 1 to erect the overhead transmission electric tower for
{ ‘;ﬁ( I:‘fr N

| REan 0 :ﬂ 1{'/66 K.V. line. I further submit that despite issuing a notice to
- . D, o /f
a b0 & 3 f’Respondcnt No.l failed to produce any such documents proving the

a". \Q'/
‘QZ" ------

same. A copy of notice dated 23.02.2024 is attached herewith and marked

as Annexure R-3. ,; :,\L

» 9\\”\/ )



618

9. I say and submit that Respondent No.1, in reference to the said notice,
sent a Demand letter, bearing No. WRTL/Dhari Solar/23-24/DCF-Gir
West/35 dated 22.05.2024, requesting the approval to convert the 66KV
overhead transmission line to underground line. A copy of the Demand

letter dated 22.05.2024 is attached herewith and marked as Annexure R-

4.

10.1 say and submit that in reference to the demand letter dated 22.05.2024,
the Range Forest Officer, Visavadar, after inspection of the site,
submitted a report bearing No. A/JMN/480-82 dated 16.08.2024 stating
that the present illegal erection carried out by the company is required to
be dealt in accordance with law as per the order dated 12.08.2024 of
Gujarat Human Rights Commission. A copy of the letter dated

16.08.2024 is attached herewith and marked as Annexure R-5..

11.1, therefore say and submit that Respondent No. 2 has acted in
compliance with all the applicable law and procedure, at every relevant
point of time. The Respondent authorities have taken all the necessary
steps against the present issues. It is further submitted that with the
limited information available with the answering respondent, certain
matters relating to the present project are also pending before the Hon’ble
High Court of Gujarat and other judicial forums.

12.1t is respectfully submitted that the answering respondent is ready and

;:_“-r'—'*** N willing to comply with any directions issued by this Hon’ble Tribunal
/ /. H.cn AV \éﬁlbj ect to rights of answering respondent.
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correct to the best of my knowledge. No part of it is false nor anything

material has been concealed therefrom.
‘9%)»\ %@b
6N .
\

DEPONENT

SOLEMINLY AFFIRM BEFORE ME 3Y
A M Macchym

'Jﬁﬁﬂtﬁ:itﬁﬁfﬁtjfﬁ . C.P. o yisav

TO WHOW | KNOW PERSONALY

DHARI
' 25
DATE:\“\CO\ K. 4. CHA P

SERIAL NO. : NOTARY - DHARI

2%\
3028




620 0

ANNEXURE-R-1
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(¢)  Shri Rajnikant A. Parmar, Sccretary, Gaupalak, Environment, A
Wildlife And Marine Life Conservation ‘T'rust.
Add. Sarambhada, Via: Chahala, Tal-Dis. Amreli-365630
LLmail: wildlifeconservationtrust3sS@gmail.com,
V1o. 9924093010
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“Shri Shaileshkumar R. Trivedi, ACF, Gir Division, Dhari, Shri Deepak
Rajput, Manager of Dhari Solar Park Pvt Litd and the applicant Shri
Rajnikant A. Parmar, Secretary of Gaupalak Trust have personally remained
present before the Commission. The Manager of Dhari Solar Park Pvt L.td has
requcested additional time for submitting the report therefore instead of
injuncting them as it is conveyed that today no work is going on and they
would like to file a reply within one week. The Commission can direct
inspection of the said place so that if need be they may be protection of the
environment. The matter be listed on 28.02.2024 at 01.00 before the Full
Bench. Issuc notice to the District Magistrate, Junagadh and Distriet
Magistrate, Amrcli cither to remain personally present or depute a
responsible officer before the Commission on the said date. [ssue also notice
to the District Forest Officer, Gir (West), Sarpanch of Vekariya Village and
~Gujarat Energy ‘Transmission Corporation Limited o remain personally

present belore the Commission on the said date.”
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“Gujarat State Human Right Commission”

Karmyogi Bhavan Block No. 1, 5t Flr. Sector — 10A,
Gandhinagar — 382010 Phone/Fax No. (079) 232576,

Website : www.gshrc.gujarat.gov.in

(Human right protection Act, 1993’s from section 13(4) state
commission is considered as civil court and from section 13(5)

before commission every procedure is considered judicial)

Please mention the case Case No. HRC/2023/AMR/64/Legal 2
Number and date in Date : 07/02/2024

The reply letter without fail.
FAX/E-MAIL/SPEED POST

- NOTICE ::

To,

(1) District Magistrate shree,
Collector and District Magistrate’s office, Dist. Amreli
(2) District Magistrate shree,
Collector and District Magistrate’s office, Dist. Amreli
(3) Shri Saileshkumar R. Trivedi
Assistant conservator of Forest (ACF) Gir Division, Dhari
Vekariya para, Amreli Road, Forest Collony Dhari, Dist.
Amreli
(4) Deputy forest protector shri,
Gir(West) Sardar Baug Comps, Junagadh — 362010

Email : def.gir.west@gmail.com

Page 1
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(5) Manager shri Dhari Solar Park Pvt Ltd.
Clo 25, MW Dhari Solar Park Pvt Ltd Survey No. 342
P7/P2, 360 P2, 342 P4/P2, 342 P8/P2, 342 P2 Village,
Monvel, Ta. Dhari, Dist. Amreli — 365645
Email : dharisolarpark@gmail.com

(6) Sarpanch Shri,
Vekariya Village, Ta. Visavadar, Dist. Junagadh

(7) Managing Director shree,
Gujarat energy Transmission corporation Ltd. (Zetco)
Sardar Patel Vidyut Bhavan Race course, Vadodara —
390007

(8) Shri Rajnikant A. Parmar, Secretary, Gaupalak,
Environment, Wildlife And Marine Life Conservation Trust.
Add. Sarambhada, Via : Chalala, Tal.-Dist. Amreli — 365630
Email : wildlifefeconservationtrust555@gmail.com,

Mo. 99240 95010

Subject : At Monvel Village Amreli Dhari Solar
Park Pvt Ltd through environment
law’s violation regarding.

Reference : Dt. 09/02/2024 hearing held.

Above subject regarding state commission Dtd.

9/2/2024 following order is made :

“Shri Shaileshkumar R. Trivedi, ACF, Gir Division,
Dhari, Shri Deepak Rajput, Manager of Dhari Solar Park
Pvt Ltd and the applicant Shri Rajnikant A. Parmar,

Page 2
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Secretary of Gaupalak Trust have personally remained
present before the commission. The Manager of Dhari Solar
Park Pvt Ltd has requested additional time for submitting
the report therefore instead of injuncting them as it 1is
conveyed that today no work is going on and they would like
to file a reply within one week. The Commission can direct
inspection of the said place so that if need by they may be
protection of the environment. The matter be listed on
28/02/2024 at 01:00 before the full Bench, Issue notice to the
District Magistrate, Junagadh and District Magistrate,
Amreli either to remain personally present or depute a
responsible officer before the commission on the said date.
Issue also notice to the District Forest Officer, Gir (West),
Sarpanch of Vekariya Village and Gujarat Energy
Transmission Corporation Limited to remain personally

present before the Commission on the said date.”

So, 1in order informed details Dtd. 28/02/2024’s
hrs 1:00 state commission’s court room number — 1
Karmyogi Bhavan, Block No. 1, 5th flr., Sector — 10A, at
Gandhinagar necessary information and including
compatible Documents with report is to remain present

without fail. Pls. Take note of that.

Enclosure : As per Above By Order
(T.V. Joshi)
Gujarat State Registrar (Legal),
Human Right Gujarat State Human Right

Commission

Commission
Ganadhinagar

Page 3
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Place : Monvel

Taluko : Dhari

Dt. 22/02/2024

“Panch Daily Work”

Sr. | Punches Name Age | Occupation | Resident

1. | Chandreshbhai ...... 25 | Agri. At. Vekariya, Ta.
........... Visavadar

2. | Jenilbhai Dhanjibhai | 32 | Agri. At. Monvel, Ta.
Davara Dhari

Therefore, we have written above pancho to appear before

the officer present at the place in person. The officer present at

the place is Shri Deputy Conservator of Forest, Shri Gir (East)

forest department Dhari. And Sub-Divisional Magistrate Shri and

Deputy Collector Shri Dhari and Assistant Conservator of Forest

Shri Dhari R.F.O. Shri Paniya range and Visavadar range Forest

officershri. According to his information given by The Hon'ble,

Gujarat state Human right commission, Gandhinagar Secretary

Shri Gopalak environment wild life and marine life conservation

trust, Sarambhada, Ta. Amreli, on the application dtd. 3-11-2023,

Page 48
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regarding the irregularity in the production of solar electricity by
solar pvt. Ltd in Monvel village, Dhari taluka, Amreli District
pursuant to the notice The Hon’ble Gujarat State Human right
commission Gandhinagar, N.H.R.C./2023/AMR/..../..../legal-2 in
connection with that notice dtd 17/2/2024 and as per the
instruction  of  shri  collector = Amreli’s letter No.
Chi/I.O.R.A./Vashi/..../2023 from dtd. 21-2-2024 we agree to
conduct a daily survey of the location, condition and facts of the
land in question. And in response to the notice and submission,
we hereby get it written daily work in presence the officer

concerned, stating the following facts.

The solar energy plant of Dhari solar private 1td. Company
at the above mentioned location is located on the land between
survey numbers 342 paiki and 360 paiki of moje Monvel Village.
Depak kumar Rajput, project manager DSPPL is present as the

authorized employee in charge of the management.

In the above, the case of work of the DSPPL plant was
examined by all authorized officers of the different departments
mentioned above and all the necessary documents regarding the
necessary approvals for commissioning this palnt were checked
and discussed in detail by the plant manger. During this process,
sarpanch shri Vekariya and sarpanch shri Monvel are present at
the site keeping in mind the work area related to this plant on

cheking the details of the line going to Jetco Sub-Station located
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in Vekariya village outside the solar plant and four different
towers, 1t has been found that one tower is in the area of moje
Monvel, Dhari and the other three towers are in the area of moje
Vekariya, Visavadar. According to the area of the forest
department the work area of monvel village comes under the
jurisdiction of Dhari Gir, East forest department and the work
area of Vekariya village comes under the jurisdiction of Gir-West.

Forest department, Junagadh.

The sadar solar palnt is currently operational. And three
meter high wire fencing has been installed around the project
area. Also, 2.5 meteres of fencing has been constructed around the
sub-station in this project area. The construction of the sub-
station control room and the st panel shed is located. And there
are four other sheds inside the plant. And there is a watch tower.
The 66 KV line going from the plant’s sub-station to jetco’s sub

station 1s an over head line.

Petitioner shri / Applicant shri submitted his application dtd

3-11-2023 regarding the facts are as follows.

The sadar solar plant falls within the ECO — Sensitive Zone
area. And the system for obtaining approval from the forest
department applicable to ECO-Sensitive Zones is currently in
place. And application made to the commission by the applicant

shri dtd 3-11-2023 regarding the said law violation and
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procedural laps made regarding 1 to 5 issues related matter

representation the present authorized officer through the location

verified and its details have been verified by the said officer.

Above informed all facts are as per our written without

force, temptation greed, Threat which we panchoes have

understood read, and with intelligence the said panch work’s facts

are correct and true. In return for which we, the pancho, sign

below.

Sd/-1llegible
Project Manager
DSPPL in person

Sd/-1llegible
R.M. Side
R.F.O.

Sd/-illegible
(N.N. Vaishani)
R.F.O. Junagadh

Sd/-1llegible
R.N. Zala
(Deputy Conservator
of forest
Department)

Page 51

Signature of Pancho :

(1) Sd/- illegible

(2) Sd/- illegible

Sd/-illegible
22/2/12024
Sub-Divisional
Deputy Collector,
Dhari

Sd/-illegible
(S.A. Trivedi)
ACF, Dhari)

Sd/-illegible
(V.P. Jadeja)
R.F.O. Visavadar
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-i: Certificate ::-

This is to certify that this translation English from Gujarati
is made by Shri C.B. Brahmbhatt, Advocate

Date :  /06/2025

(Adv. C.B. Brahmbhatt)
Enreolment No. G/2584/2015
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Office of the Range Forest Officer

Visavadar Range, Gir (West) Division I
Forest Colony, Satadhar Road, Hanumanpaiy|
Visavadar, Junaagdh - 362130
E-mail: rfovsr009@gmail.com

o—394 .23}02' 2@%" 1
No. ¢ e /33° 202324 Date:

Tao,

Lii-ector,

v/s DhartSolar Park Private Limited,
Monvel,

Dharl, Amreli

NOTICE

Sub : M /s Dhari Solar Park Private Limited work permission

Concerning the subject mentioned above, itis 1o bring Lo your notlce lhalomce of the, R;!li

mest Officer Vitsavadar has received Notice from DCF Gir West related to (‘ulsn‘al State’ l;l’lm?zm'n:‘ i “" I
tii 2l Comnission Case Mo - HRC/2023/AMR/64 /Legal-2 related to My Dhark Solar Park l’vlLlll ‘ '! " i'! ;
Munvel. M/s Rhari Soiar Park Py Ltd falls within Eco Sensitive Zoge of the Gir ‘iam.luaiy&Nati(m‘il I | _ i |
Fark, With reference (o the said case and knowledge about the case detalls, visit of the Mfs D]\L.irl ; ’ “= '~_‘u,'
Solar Park Private Limited was done by the authorities from Revenue Department Amrell; MTP]
Wb, Gir Bast Division and ACF Visavadar, Gir West jointly on 228 Fab, 2024 (o cross check dtslynl!. ‘ i '

nd verify the szid allegation made by trust. [1has come to notice that necossary approvals have! htul'li ‘ f :}‘=-' g

poen sought frem voutr side and M/s Dhari Solar Park Private Limited has executed the ;tp l R
without required apgroval from the concerned authorities. So you are directed 10513!1:111[1]11‘9]:1”1: . Im:;‘
papers redated Lo your plant commissivning , approval taken from the respective authorities llﬂ‘;la e i' il
and relaled details within 5 days from date of receipt of this letter. On failing this, it wil!-» ”E ’

consitlered as M/s Dharl Solar park Private Lid has nothing to say and further necessary Acuum,lwi,l'i f """";.'

\\\Q\}w{\ / ‘ ."5.\1,]‘! ”1' ;

l
I 1

be laken accordingly. : : ‘g,,,‘,.g- ’ “.“ o B

j , [

| |

[\gk}nmﬁhl’}adelal ikt f':.f! e |

Raunge forest Officer - Visavadar ",’“1" RN R SR I

.

¢ .

% Gir (West) Division, Junagadh, Gulaml.. LK : R0 :
Copy 10 : Deputy Chiel Cunservater of Forest, Gir West funagadh for knowledge and m.lr.es;s.':uy’1 ik "r:"l'f,‘, |
action : \ i .ﬂ‘i b ]

P ’ L .i::'

«m”\ |

CamScanner

T
q\vf



https://v3.camscanner.com/user/download
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DHARI SOLAR PAR¥K PRIVATE LIMITED

o
-~ i
{Corporate Identification Number CIN : U«'OIO()GJEO?_IPTCI144901
Registered office : C/s Rajshivalay Multi Lotia Bhagol, Plot No 32 Anand Gujarat 388001
Email : dharisolarparki gmail.com Contact : +91 88795 00273

s

DEMAND LETTER

Ref No: WRTL/Dhari Solar/23-24/DCF-Gir West /35 Date: 22/05/2024

To,

The Deputy Conservator of Forest,
Gir West Division, Sardarbagh Campus,

Junagahdh. (dcf.gir.west@gmail.com)

Subject:

» Approval of cable route layout for 66kV underground cable to be laid from
25MW Dhari Solar Project to 66kV Vekariya GETCO Substation

Reference documents:

1. Dhari letter Dhari/forest/28 dated 03.04.2024 submitted to PCCF,
Gandhinagar office

2. Additicnal Affidavit dated 29.04.2024 {iled by our Company

Solar Project Owner Name
+ M/s Dhari Solar Park Private Ltd
Solar Project Location:

e 25MW Dhari Solar Project, Survey No: 342P7P2, 360P2, 342P4 /P2,
342P8/P2, 342P12 at Monvel, Village Monvel, Ta.Dhari, Dist.Amreli,
Gujarat, 365645.

66kV underground cable route location:

¢ Survey No. 301B, government land, Village Vekariya, Dist Junagadh.

s Length 700 meters X Width 0.70 Meters = 490 Sq. M. {0.048 Hector)

Pagelof2
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- DHARI SOLAR PARY PRTVATE LIMITED

. [Corporate ldentification Nwnber Cly UH0106GJ202 1pre 14490
Registered office : C/s Rujshivaluy Multi Lotin B vand Gujurul 38800 |
Email ¢ dharisolarparkes 88795 00273

rol Plot No 32 A
il oo Contuct @ +9}

Dear Sir,
. We have received the directive {from Princi

pal Secretary of Forest and Chicy
Wild Wildlife Warden, G

andinagar Gujarat to convert the 66kV overhead

transmission line to underground line.

2. Our solar plant is come under the Amre

area come under the Visavd
3. We hereby

li jurisdiction and 66kV cable route

ar Junagadh jurisdiction.

submitting you the following documents require for approval of
66kV underground cable route layout as asked by your good office under the
check list for Diversion of forest land of Gir wildlife sanctuary area

Project Synopsis / Project Detail ‘

* Topo sheet map

¢ Google map

* Village Map

* KML file of T/L route uploaded in CD
* PCCF approval letter

We request you to initiate the approval process from your good office and provide us

approval on proposed cable route layout so we can start underground cable |

aying
work.

Thanking you.

For Dhari Solar Park Pvt. Ltd.

Authorized Signatory

CC to:
1. Principal Secretary of Forest and Chief Wild Wildlife Warden G
2. CCF Wildlife Junagadh

ujarat

3. The District Magistrate, Collector and District Magistrate Office, Junagadh

Page 2 of 2
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Rang Forest Office’s Shri’s office
\)

Satadhar Road, Hanuman Para, -u."é Li FE
\\ﬁ Lifestyle for

‘Forest Colloney, Visavadar — 362130 N Environment
Phone Number — 02873 — 222298

—

E-mail : rfovsr009@gmail.com

Sr. - A/JJMN/480-82/2024-25, Date : 16/08/2024

Deputy forest conservator
Shri’s office Gir-West,
Department, Junagadh
Inward No. 3980

To, Date 20/08/2024
Shri Deputy Conservator

Gir West Forest Department
Junagadh

Sub :- Approval of cable route lay-out for 66 KV
underground cable to be laid from 25 MW Dhari
solar project to 66 KV Vekariya GETCO sub-station.

Reference :- (1) Your office letter number B/JMN//Te.13 /
1758/2024-25.

(2) The letter number of this office — A/JMN/230-
32/2024-25, Dt. 10-6-2024

With respect to the above subject and reference letter,
it 1s hereby informed that by Dhari solar park at Monvel village
from solar park located at Vekariya 66 KV to the sub-station
underground line passing work for wild life clearance to obtain

the proposal submitted and from reference letter (2) underground

Page 1
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cable 66 K.V. wild life clearance for since an opinion is necessary
from the point of view the wild life in this regard, it is not
risky/safe. In this case from competent authority their opinion
related to wild animal regarding necessary risk for this line
written opinion being necessary for that matter from company it
must be clear. In that case from company Dtd. 25/06/2024 here at
office 66 K.V. underground cable route lay-out approval is
submitted from the company. Which chief electrical inspector’s
office approved it. But in this approval documents in any way wild
life regarding any type of risk not taking in to notice in necessary
approval not to be cleared. In addition Dtd. 12/8/2024 company
case No. 64/2023’s at Gujarat Human rights commission in case
hearing through justice to the company to its plant’s from 0
kilometer (From the sanctuary area) inside illegal construction
work done by the company to remove the instruction has given.
So, In near future from 0 to 1 KM. in distance the illegal
company’s construction is currently respected the same. And the
proposal for 66 KV underground cable is also likely to undergo
major changes. Therefore, until the illegal construction done by
the company is removed, no process can processed in the proposal
for wild life clearance to be given to the company as per the
prepared lay-out of underground cabling. Therefore, the wildlife
clearance proposal submitted by the company will have to be re-
submitted the company keeping in mind the changes that will
occur in the area after the company removes the illegal
construction in the wild life clearance proposal submitted by the
company. Therefore, as the proposal for wild-life clearance of the

existing 66 K.V. underground cabling cannot be approved at
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present as per the prepared supporting documents, the proposal is

filed. Which is known to you sir.

Sd/- illegible
Range Forest Officer

Visavadar range, Visavadar

Copy forwarded to :-

(1) Dhari Solar park private Ltd, Raj Shivalay Multi Lotiya
Bhagol Plot No. 32 Toward Anand for information.

(2) Toward Assistant conservator shri Visavadar for information.

Sd/- illegible

16/08/2024
Sd/- illegible

21/08

-:: Certificate ::-

This is to certify that this translation English from Gujarati
1s made by Shri C.B. Brahmbhatt, Advocate

Date : /06/2025

(Adv. C.B. Brahmbhatt)
Enreolment No. G/2584/2015
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6/16/25, 12:43 PM Bhatt and Co Mail - OA634ﬁ4 Affidavit in Reply on behalf of Respondent No. 2

M Gmai

OA 213 of 2024 Affidavit in Reply on behalf of Respondent No. 2

1 message

Office Bhatt and Co <office@bhattandco.in>

Office Bhatt and Co <office@bhattandco.in> Mon, Jun 16, 2025 at 12:43 PM
To: Kaushik Kulkarni <kaushikakulkarni@gmail.com>, "info@rgaa.co.in" <info@rgaa.co.in>

Dear sir,

In above captioned matter we are filing our Affidavit in Reply on
behalf of Respondent No.2

PFAis the copy of the same.
Kind Regards,

Parth H Bhatt
Advocates

.E Affidavit in Reply of Respondent - 2.pdf
4010K
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